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CUSTOMS, EXCINE & SERVICE TAX APPELLATE TRIBUMNAL
35, MG Marg Civil Lines,Otd Red Building, Allahabad-211001
Repional Branch, Allahabad
Paed: 2340972616

To

Appeliant as per address in wable below

Respandent as per address in table below

Final Order No. A/70839-T0861/2616-SMIBR] dated 23/89/2816

[ am directed to transmit herewith 2 certified copy of erder passed by the Tribunal under section 38-C(1) of the

Central Exelse and Salt Act, 1944 - [y
[
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Applicatian Appeal Name and Address of Appellant
: $/1326- CCE KANPUR
15282009 ) 197 GARVODAYA NAGAR,
KANPUR 208005,
Name and Address of
Respondent
STANDARD SURFACTANTS
LD,
VILLAGE-UMARAN, RANIA,
KANPUR DEHAT. ,

SADHVI GRAMODYOG
SAMITE,

UMARAN, RANIAKANPUR-
DEMAT,

! MANGI KUMAR GUPTA &
CQO.
CHIRAURA, RANIA,
KANPUR-DEHAT.,,
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6 Bar Associalion, CESTAT, Allnbabad

7 Diirector Publications, Customs, Fxeise. LI, Estate, Defhi

8 WA Contax Fublications Pet Tad., 1312-B, Bhislun Fiiamab Marg, New Tralhi-3

9 Compmy Law [nstitate of Indin Pvt Lad., No.2 (old n1o.36), ¥aithyaran Street, T, Magar, Chennai-17

1 Tagnan Allied Service P Lid, 38732, New Rohwale Road, New Dethi-1 10005

-

1] Fugy Service Tax Online Dot Com Py, Lad, 4074, Iscon Mall, Suteliite Road, Alimedabad-15

12 LAWOCRDE Advisors el Lad., LAW House, 18, Seelor-10, Faridabad 123003 (Haryana)
13 TaxlndizOnline.com Pyt Lid., 2nd Floor, Vasam Arcade, Vasant IQunj, New Delhi - 110070
148 Mark Professional Services Pvi. 1ad., 108, Bverest Block, Aditya Enclave, Hyderabad — 38
15 The ICFAL society, 37, Nagagjuna FIitL Punjaguta Hyderabad -500082

) WS Knowledge Processing Pl d (taxmenageentindia.com), FF-19,1st Tloor,Cross River Mall,CBD
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Asstl, Registrar




x I THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
k REGIONAL BENCH : ALLAHABAD

Appeal No.E/1326-1328/2009-80X18M]

Arising out of Order-in-Appeal Nos.20, Z1 & 22-CE/APPIL/KNP/200¢ dated
10.02.2009 passed by Commissioner (Appeals) Customs & Central bxaise,
Kanpur.

For approval and signature:

HON'BLE MR, ANIL 6. SHAKKARWAR, MEMBER {TECHNICAL)

1, Whether Press Reporters may be allowed to see
the Order for publication as per Rule 27 of the '
CESTAT {Procedure) Rules, 19827 : No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for publication

in any authoritative report or not? L Yes
S 3. Whether His Lordship wishes to see the fair copy
A of the Order? » Seen

4. Whether Order is to be circulated to the Departmental
Authorities? :Yes

C.C.E., Kanpur
LAPPELLANT(S)

YERSUS

M/s Standard Surfactants Lid.
M/s Sadhvi Gramodyog Samiti
M/s Mano] Kumar Gupta & Co.

. RESPONDENT (5)
APPEARANCE: Y

Shri Rajeev Ranjan Jt. Commiissioner, (A.R.) for the Department
Ms. Stuti Saggi, Advocate for the Respondent {s)

CORAM:

HON'BLE MR, ANIL G, SHAKKARWAR, MEMBER (TECHNICAL)

S {
DATE OF HEARING & PRONQUMNCEMENT 21.09.2016 \‘\

FINAL ORDER NO.— 70853~ Jol 63/201( _
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Appeal Nos.E-1326-1328/09

Per Mr. Anll G. Shakkarwar ;

Appeais are dismissed as withdrawn as per litigation policy of

CBEC without entering into merits of the cases.

(pronounced in the open Court)

Mishrg




